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from sales-tax would be asugmented
by about five times more if they are
replaced by the additional excise duty
and, if 30, are the Government pro-
posing to take any steps thereon?

Shri T. T. Krishnamachari: The mat-
ter was generally discussed, as [ said.
‘Whether the income will be augment-
ed or not 4epends upon the nature of
the steps that are taken. It would be
Tather premature for me to discuss
the matter at this stage.

Ch. Ranbir Singh: May [ know whe-
ther the Conference considered the
Teplacement of the outmoded land

revenue system by some progressive
taxation policy?

Mr. Deputy-Speaker: Sales-tax is
sought to be removed in lieu of cert-
ain additional excises. Next question.

Shri B. R, Bhagat: I am sorry it is
& long answer in Hindi.

Mr. Deputy-Speaker: If he has pre-
pared it, he might read it.
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Mr. Deputy-Speaker: Has compen-
sation been assessed?
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National Council of Applied
Economics Research

.16 Shri Shree Narayan Das:
S§hri Radha Raman:

Will the Minister of Finance be
pleased to state:

{a) whether the National Council
of Applied Economics Research has
submitted any suggestions and recom-
mendations to Government as a result
of a detarled study of the impact of
India’s tax structure on present and
potential foreign investments;

(b) ¥ so, whether a copy of such
recommendations will be placed on
the Table;
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(c) whether these bave been exa-
mined;

(d) if so, the nature of the reaction
of Government; and

(e) whether any, and if so, which
of the recommendations are proposed
to be implemented by Government?

The Deputy Minister of Finance
(Shri B. B, Bhagat): (a) and (b). The
National Council of Applied Economic
Research has forwarded to Govern-
ment copy of its SBtudy of Taxation
Laws in India in relation to foreign
investments. Its recommendations
have been summarised in pages 134 to
157 and an extract thereof is laid on
the Table of the Lok Sabha [See
Appendix 1I}, annexure No. 95).

(c) to (e). These recommendations
will doubtless formn part of the con-
stderations that Government will bear
in mind when reviewing fiscal policy
from time to time.

Shri Shree Narayan Das: May 1
know whether, 1n order to implement
some of the suggestions which would
be acceptable to the Government, any
legislation will be put forward in this
House during this session?

The Minister of Finance (8hri T. T.
Krishnamachari): We have not yet
examuned these suggestions 1 do not
know if they are going to be accepted
by the Government at all.

Shri Shree Narayan Das: May I
know whether it is a fact that some
suggestion with regard to this ques-
tion has already been offered by the
delegation which just went to the
European countries and whether this
suggestion could also be considered by
the Government?

Shri T. T. Krishnamachari: I have
seann in the newspapers that the dele-
gation which went abrocad has made
certain suggestions. I have not seen
those suggestions yet. Naturaily all
suggestions made by responsible or~
ganisations will be taken into conside-
ration at the appropriate time ¥ such
8 time does occur.





